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Part II - Section 3 
 

केन्द्र-शा�सत प्रदेश लद्दाख प्रशासन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 

 
स्वास्थ्य एवं �च�कत्सा �श�ा �वभाग    

अिधसूचना 
लद्दाख, 02 जून, 2023 

 

का.आ. 35.- औष�ध और प्रसाधन �नयम, 1945 के �नयम 50 के उप-�नयम (2) द्वारा 

प्रद� शिक्तय� का प्रयोग करते हुए, औष�ध और प्रसाधन सामग्री अ�ध�नयम, 1940 म� �न�हत 

स�म प्रावधान� के साथ, माननीय उपराज्यपाल, संघ राज्य लद्दाख, एतदद्वारा, सुश्री नसर�न 

बानो, प्रभार� सहायक औष�ध �नयंत्रक, िजला लेह और कार�गल को अपने वतर्मान कतर्व्य� के 

 लद्दाख, 06 जून, 2023  

 LADAKH, TUESDAY, JUNE, 06, 2023  

भारत सरकार 
GOVERNMENT OF INDIA 
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अलावा, संघ राज्य लद्दाख के भीतर उक्त उद्देश्य के �लए �नयंत्रण प्रा�धकरण के रूप म� 

�नयुक्त करता है। 

 

माननीय उपराज्यपाल के आदेश से जार� । 

 

 

 

 
(डॉ पवन कोतवाल) आईएएस, 

                                                                                                                            प्रमुख स�चव, 
स्वास्थ्य एवं �च�कत्सा �श�ा �वभाग 

 

सं. M-17030/5/2023-OFFICE OF DCO/             �दनांक: 02.06.2023 
  



LADAKH GAZETTE : EXTRAORDINARY                                           3 
  

 

 
    
                                    
                                                           

 
HEALTH & MEDICAL EDUCATION DEPARTMENT, UT -SECRETARIAT, LADAKH 

PhonNo.01982- 257561 (O), Fax No. 257435, email: commrsecy-ladakh@gov.in  
 

Notification 
 

Ladakh, the 02nd of June, 2023 
 

 S.O. 35.- In exercise of the powers conferred by sub-rule (2) of Rule 50 of the Drugs and 
Cosmetics Rules, 1945, read with enabling provisions contained in the Drugs and Cosmetics 
Act, 1940, the Hon’ble Lieutenant Governor, Union territory of Ladakh, hereby, appoints Ms. 
Nasreen Bano, in-charge Assistant Drug Controller, District Leh and Kargil, as controlling 
authority for the said purpose within the Union territory of Ladakh, in addition to her own 
duties.  
 
 By order of the Hon’ble Lieutenant Governor. 

 
 
 
 

(Dr. Pawan Kotwal) IAS, 
Principal Secretary, 

Health and Medical Education Department. 
 

No. M-17030/5/2023-OFFICE OF DCO/        Dated: 02.06.2023 
 

 
  
 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 
consequences and also for any other misrepresentation etc.” 
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